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LOK SABHA DEBATES

LOK SABHA

Monday, August 16, 2010/ Sravana 25, 1932 (Saka)

The Lok Sabha met at Eleven of the Clock

[MADAM SPEAKER in the Chair]
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.. (Faam)

T HASAT © U H&T 301 |

2 I HAR ASHGR|

.. (cgaym)

11.00 hrs.

(At this stage, Shri A.T. Nana Patil, Shri Shailendra Kumar and some other
Hon. Members came and stood on the floor near the Table)

.. (Faam)

JeTET WEIGAT : Id B ATSY
.. (cHaem)

LT WRISAT : U Bl Tl QI |

.. (cgaem)
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(Q. No. 301)

SHRI PRASANTA KUMAR MAJUMDAR : There are always complaints against the
field officers of EPF regarding abnormal delay in payments... (Interruptions). The
CPF Commissioner had issued a circular on the 27" January, 2009 saying that if any
officer is found guilty of harassing a PF member by abnormally delaying the payments,
such officer would be punished... (Interruptions)
I FRISAT : U Bldd Tl ST |

.. (o)
SHRI PRASANTA KUMAR MAJUMDAR : I want to know from the hon. Minister
how many complaints have been received; how may cases have been registered; and
how many officers have been punished so far?... (Interruptions)

MADAM SPEAKER : The House stands adjourned to meet again at 12:00 Noon.

11.02 hrs.

The Lok Sabha then adjourned till Twelve
of the Clock.
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12.00 hrs.
The Lok Sabha re-assembled at Twelve of the Clock.

(Madam Speaker in the Chair)

MADAM SPEAKER: The House would now take up Papers to be laid on the Table of

the House.
.. (@ayr)

12.0%; hrs.

(At this stage, Shri Dalipkumar Mansukhlal Gandhi, Shri Sanjay Singh Chauhan,
Shri Dharmendra Yadav and some other Hon. Members came
and stood on the floor near the Table)

.. (cgaem)
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12.01 hrs.

PAPERS LAID ON THE TABLE
THE MINISTER OF SHIPPING (SHRI G.K. VASAN): Madam, I beg to laid on the
Table:-

(2) A copy of the Notification No. 38 (Hindi and English versions) published in
Gazette of India dated 1% February, 2010 regarding requirements and procedures
to obtain approval from Indian Maritime University for the conduct of Pre Sea
Courses for training for service in the Merchant Navy, under Indian Maritime
University Act, 2008.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at (1) above.

(Placed in Library, See No. LT 2862/15/10)
THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND
INDUSTRY (SHRI JYOTIRADITYA M. SCINDIA): Madam, I beg to lay on the
Table a copy of the Notification No. S.O. 1881(E) (Hindi and English versions)
published in Gazette of India dated 30" July, 2010, making certain amendments in the
Notification No. S.0. 477(E) dated 25™ July, 1991, issued under sub-section (2) of
Section 29B of the Industries (Development and Regulation) Act, 1951.

(Placed in Library, See No. LT 2863/15/10)

THE MINISTER OF STATE IN THE MINISTRY OF COMMUNICATIONS AND
INFORMATION TECHNOLOGY (SHRI GURUDAS KAMAT): Madam, I beg to lay
on the Table a copy of the Indian Post Office (Second Amendment) Rules, 2010 (Hindi
and English versions) published in Notification No. G.S.R. 282(E) in Gazette of India
dated 24™ April, 2009, under sub-section (4) of Section 74 of the Indian Post Office Act,
1898, together with a corrigendum thereto published in Notification No. G.S.R. 517(E)
dated 17" June, 2010.

(Placed in Library, See No. LT 2867/15/10)
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THE MINISTER OF STATE IN THE MINISTRY OF LABOUR AND
EMPLOYMENT (SHRI HARISH RAWAT): Madam, I beg to lay on the Table a copy
of the Apprenticeship (Second Amendment) Rules, 2010 (Hindi and English versions)
published in Notification No. G.S.R. 609(E) in Gazette of India dated 21* July, 2010,
under sub-section (3) of Section 37 of the Apprentices Act, 1961.
(Placed in Library, See No. LT 2868/15/10)
THE MINISTER OF COMMUNICATIONS AND INFORMATION TECHNOLOGY
(SHRI A. RAJA): Madam, on behalf of Shri Sachin Pilot, I beg to lay on the Table a
copy of the Telecom Regulatory Authority of India (Officers and Staff Appointment)
(Tenth Amendment) Regulations, 2010 (Hindi and English versions) published in
Notification No. F. No. 5-4/2000-A&P in Gazette of India dated 14™ July, 2010, under
Section 37 of the Telecom Regulatory Authority of India Act, 1997.
(Placed in Library, See No. LT 28689/15/10)

... (Interruptions)
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12.01% hrs.

MESSAGE FROM RAJYA SABHA
SECRETARY-GENERAL: Madam, I have to report the following message received
from the Secretary-General of Rajya Sabha:-

“In accordance with the provisions of rule 127 of the Rules of Procedure
and Conduct of Business in the Rajya Sabha, I am directed to inform the
Lok Sabha that the Rajya Sabha at its sitting held on the 12™ August,
2010 agreed without any amendment to the State Bank of India
(Amendment) Bill, 2010 which was passed by the Lok Sabha at its sitting
held on the 2™ August, 2010”.

... (Interruptions)
12.01% hrs.

ELECTION TO COMMITTEE
Central Advisory Committee for the National Cadet Corps

THE MINISTER OF DEFENCE (SHRI A.K. ANTONY): Madam, I beg to move:

“That in pursuance of clause (i) of sub-section (1) of Section 12 of the
National Cadet Corps Act, 1948, the members of the House do proceed to
elect, in such manner as the Speaker may direct, two members from
amongst themselves to serve as members of the Central Advisory
Committee for the National Cadet Corps, subject to the other provisions
of the said Act.”

MADAM SPEAKER: The question is:

“That in pursuance of clause (i) of sub-section (1) of Section 12 of the
National Cadet Corps Act, 1948, the members of the House do proceed to
elect, in such manner as the Speaker may direct, two members from
amongst themselves to serve as members of the Central Advisory
Committee for the National Cadet Corps, subject to the other provisions
of the said Act.”

The motion was adopted.

... (Interruptions)
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12.02 hrs.
STATEMENTS BY MINISTERS

(i) Status of implementation of the recommendations contained in the g™
Report of the Standing Committee on Information Technology on Demands
for Grants (2010-11), pertaining to the Department of Telecommunication,
Ministry of Communication and Information Technology *

THE MINISTER OF COMMUNICATIONS AND INFORMATION TECHNOLOGY
(SHRI A. RAJA): Madam, I beg to lay a statement regarding the status of
implementation of the recommendations contained in the 8" Report of the Standing
Committee on Information Technology on Demands for Grants (2010), pertaining to
the Department of Telecommunications, Ministry of Communications and Information

Technology.

... (Interruptions)

* Laid on the Table and also Placed in Library, See No. LT 2870/15/10
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12.02 hrs.

(ii) Status of implementation of the recommendations contained in the 7%
Report of the Standing Committee on Rural Development on Demands for
Grants (2010-11), pertaining to the Department of Land Resources,
Ministry of Rural Development *

Trftor R 70 3 darcht o w0t (SF. WR.Svel): srene wEe, § - v, wmho
[ JATe 9 Wafad el &1 AR (2010-11) & aX § IR0 e A9l wmi |ffa &
AT gferdeT 3 srafde RwiRe @ dri<aaT o R @ IR § U gaqe [ Jed IR [9dl §

#, I8 qaded, HAH Al |1 el & e 733, RO fadie 1 iR 2004 & Al
FHT geifed 91T - 11 & gR1 SR far T o, & Sgurer § Jrior farg deet it wffa (1541
dies |qHT) @ Ard gfaded # [fed RwiRen & srafaaT o R @ d&9 9 < @1 gl

Trfior e et il afafa (1547 @t |wn) &1 |arddat gfaded i FHT H 16.04.2010
DI IR AT AT ATl A8 UideT Y HAET W B a9 2010-11 DY FEM AN D A A
Fafa g1 wfafy & afiaeT # fafka RreRell/fewfrl w— @t 18 sRarg wddt R amfior e
el ol At Bl 19.07.2010 BT A & g o

afffa gvr @t T fAfr= RreilRe & erifad &) adue R 9w ved W W U
TR & A Fol T Idg § & g gl § AT g Ho b U Ul g3 A S|

... (Interruptions)

" * Placed in Library, See No. LT 2871/15/10 and also laid on the Table of the House
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12.03 hrs.

REPATRIATION OF PRISONERS (AMENDMENT) BILL, 2010"
THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI AJAY
MAKEN): Madam, on behalf of Shri P. Chidambaram, I beg to move for leave to
introduce a Bill to amend the Repatriation of Prisoners Act, 2003.
MADAM SPEAKER: The question is:

“That leave be granted to introduce a Bill to amend the Repatriation of
Prisoners Act, 2003.”

The motion was adopted.
SHRI AJAY MAKEN: Madam, I introduce the Bill.
... (Interruptions)

MADAM SPEAKER: The House stands adjourned to meet again at 2 p.m.

12.03% hrs.
The Lok Sabha then adjourned till Fourteen of the Clock.

" Published in the Gazette of India, Extraordinary Part-II, Section-2 dated 16.08.2010
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14.00 hrs.
The Lok Sabha re-assembled at Fourteen of the Clock.

(Mr. Deputy Speaker in the Chair)

14.0% hrs.

(At this stage, Shri Jayant Chaudhary, Shri Shailendra Kumar, Prof. Ramshankar and
some other Hon. Members came and stood on the floor near the Table)

... (Interruptions)
ST TEIEd : YT AU S W 1Y |
.. (cgggm)

JuTeel HEled B o aiford|

... (Interruptions)
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14.0% hrs.

MATTERS UNDER RULE 377"
MR. DEPUTY-SPEAKER: Hon. Members, the matters under Rule 377 shall be laid on
the Table of the House. Members who have been permitted to raise matters under Rule
377 today and are desirous of laying them may personally hand over slips at the Table
of the House immediately.

... (Interruptions)

(i) Need to revive the HMT factories and undertake pay-revision of the
employees of HMT factories

SHRI CHARLES DIAS (NOMINATED): The seven factories of Hindustan Machine
Tools in our country were managed well for more than three decades. Among these,
five units of machine tools were having a monopoly of machines and the others were
manufacturing watches, tractors and bearings. The products were having much demand
and the employees and the management cared to maintain their reputation. The HMT
was the reliable brand among the Public Sector Undertakings in our country.

But, for the last more than ten years, some factories were running on loss and
some units have been closed down. It is learnt that since 1997 there was no pay-revision
on the ground that the factories were running in loss. But, at the same time it is
understood that the HMT Machine Tools factories are making profit.

The employees of HMT started their protests and demonstrations against delay
in wage revision since more than 8 months. In the meanwhile it was learnt that there
was a move to handover the Machine Tool factories to a private group. Either the
Government should take initiative to manage these factories in an efficient way or
handover the management to an agency who can manage it well for the better interest of

the employees and the nation. The Government should also consider segregation of the

* Treated as laid on the Table
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affairs of each factory and implement pay-revision for the employees in the factories
running on profit.

The relevant question is how these factories failed to maintain the manufacturing
and marketing techniques. If the Government adopts a policy of discouraging Public
Sector Undertakings and thereby closing down PSUs, it will not be according to the
policy of mixed economy adopted by the Government. The Government has to look
urgently in this matter and take necessary steps to strengthen HMT by bold and

effective steps.
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(ii) Need to take steps to make Surat in Gujarat as an International Diamond
Hub and suitably amend the proposed Direct Tax Code Bill to provide relief to
diamond merchants

3t AAN FERTS (TgATer): H AT JALhET S B WeHH W 39 Wad Bl A GRd, ORI B
BT ST Bl AR MBI HRAT dr8dl gl AT GOy gd I w41 Sff 7 @R AT (2009-14)
H GRA H S SHS G I DI G Dol ©l I PO qu F FTB HE B Fed $9 SN
W Ahe & dGe HeIM ol & JAT SHH BRI @l ANl O Y, 79 U4 I=d O @ AN,
BHRITR, Tolel, ShaR, AT T4 afadal SROHR 89 o 81 U ¥ 39 S &1 ff IReR &t
3R ¥ HUST, TH9l T4 gibell AT Bl & T8 RIal & w9 & RIR QA S &1 sfraegese
2 | 3IAT A BT BRI FTN DI ST SITAVS 89 I I[HHT Bl SR 37cT: 9 BT S&TT
D AREU DI AT AT B

el # g A g1 A 6 SrvaT SR Bl [ B gRT 139(1) Ud (2UW) H IMADR
T4 T TRRI AT JAIER, S F9 & SR U O 8, S8 oiad & &I 8|’ I8 91 37y ue
S € o ag9ed TRl Ud S[aevid bl Bid dRiel | Bl 8] AT Adhl B YR W Il Wb
H1 I fHar a1 8 @1 AU 94i] 81 SR wife R Cases # 10 98T 9 AAfd® |9g H
0T 8 BN ® BRI BRIST B BT Wb T 8] BN TN B [T DY T DS AG-SGT ]
3HT B BN N g SeN H S <o ArSyel a9 @ a1d Hal off & gf $9 TRar
{ forar S ARV ofd: U H SRRNGT ¢ad IS [dd H ¥ Iad Uae i bl FHIE A S 8
Sfd gl

gl I8 Wl Seormd g 6 2011 A €N UG SAERA SENT WS YW A <o
(S.T9.81.) TR ST J&T 8, SHB! T8 M1 & HRU SAIGR BIC ATIIRAT 6T SENT 88T 95 &

SR | gjfeh AR X BT IeUTGA ORI H Bl & 9T ST AT Has A BT 81 §9P < &l
wise A1 498 9 & &7 Srar 21 U # 39 IR &1 FARISH FRET S Sfed 81 SR S9fery
BIX U4 STaTeR Bl f[4ehl W A LS. qu W | A AT S S 81 uReg, AT S e
Al fomar S 2 a1 0.5 AR ¥ 1 SIL.UR.EL T8 ST ST ARy | ST AR ARBR SR

2 & 98 QI B ST SIHS B9 91 & [oly MMawIdh Had e Ia|
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(iii) Need to provide special financial package for revival of textile industries in
Siricilla and other towns of Karim Nagar Constituency in Andhra Pradesh
SHRI PONNAM PRABHAKAR (KARIMNAGAR): Siricilla is the Power loom capital
of Andhra Pradesh, which has now fallen into hard times pushing many families into
difficult circumstances. Many Power looms are closing down in the absence of work
and wages, and little help is coming from the Government and industry during the last
few years though there are many schemes and financial assistances under
implementation like ‘Pavala Vaddi’ and ‘Technology Up gradation Fund Schemes’ in
Andhra Pradesh. The weaver families are getting depressed and hundreds of people
have committed suicides in Siricilla and other towns of my constituency during the last
few years. Thousands of weaver families migrated to Maharashtra, Karnataka and
Ahmedabad leaving their ancestral homes. Some weavers are in dilemma whether to
live or die. I think it would be better if government gives subsidy for material and for
all other purposes used by weavers to revive the textile industry in my Constituency.
They do not know the other type of work for their livelihood. Not only Siricilla town,

but all other major power loom towns are facing similar situation.

I, therefore, request the Hon’ble Minister of Textiles, through the Chair, to
kindly intervene in the matter to ensure to announce special packages for the textile
industries and for weaving community for Siricilla and other regions in my Karim
Nagar Constituency in Andhra Pradesh in the remaining current Five Year Plan (2007-
12).
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(iv)  Need to take welfare measures for the workers engaged in Sanitation work

Mkt dw e (ARERYR): <o & v garH ot ifeq SaTeReTe TEw St A e @ e
GETA &g & ArSIRIl BT e fhar WG Ui ay a8 9@ I Arerieil B GHlen @t T8 a1 I8
arar T b SR @fe St ik B AT 8 Tl TIe Afdd Sfde TR | ST JTTSIEl Bl 63
Y B @ § WY WRAAY F HAT I B HAT ST Wl DS TS H AL B | SHBT BRI AT ABRI
BT FATS B 39 AT T BF 3R &9 7 1 7

TqRER,. 2004 W 2009 db GBS HHAN AN B el 8 & A A9 YRAAy B
TRUTfAHIRN T BRI H HTIRT TGS HHATRAT B AT BT 98 & Fdved F @ g | =T
T A PR P W U e B T 8 @R @ gfagr Ju1 T & WReR B B f Aroreli &
o et drar 2 |

33U HAIEH ¥ HAI O I AR 2 b I WBRI BT Wiell WA B WA & a2l
BRI TAT Geoell YR DAl & (UF BT 47 H=d gY 3o M fbar sy aife 3 9§t wd &1
3TToME f&gea 1 3 oSl | |
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(v) Need to confer Bharat Ratna on Shri Vinayak Damodar
Savarkar posthumously

M TR 1. IR (FFYR): WA @A B GEY B gfaer # e AAieal b1 as
IR BT 2 | 39 FIRA I, BipIRAl & A1dd & W0 § WAz IR ATaRB Bl ST STl
g | I/ 3T B | DR TN AT DI AT U & WA Iga A q 5 | W WD
ferdcd BT JARIT T DR AN GG BT RO T8 B § AeIh g B sAfely Wa=T dik
ORI SR ATERDPR Sl Dl ARUNURIT WA ' A I B DI aLIhT & |

WAER AERGR St SHdel G Mo & 106 & el 3ifig Aiftaer, &fd, e
AEH T AMIND FIR & (T HRIRG FHST R 41 T | Sl (U 3fofiad Foll H qervfe
W IFAN B 3R D a8 Iai AMD H ferdi DI AR Ja9er & Y sricdres =aaman, AT
FRAAT & oIy I AP WISl & HRIBH gy | el & Foy & SR @ael axgall B
JehTerd PR Il Aozl axgall Bl Blell & HRIDHA AU A | VA IGAAT Faka R AATHROT
IJE BT T BR B HRA I [EHR B TRAT BT 3R q1 A& § | # MU ATH F TRBR
DI A BRAT § b I AP ITDINAT B YR, AHND IRAA B (Y HRRG WAIAR
ATERDR Sl BT HARUNIRIT WK T’ & B (M7 D75 ARDR B0 B |

(vi)  Need to provide funds for construction of roads under Pradhan Mantri
Gram Sadak Yojana in Kaushambi Parliamentary Constituency, Uttar Pradesh

A Yo FAR (BEem): < S A F ga FH UM F$d A9 BT AE@yol ®IF @ Bl
SIS DY, JATTG (SR U¥) # oot Hf 9ga A1 W dA1 gRAl B GSD ©, A g7 A6 A
T eI 21 H =g 59 kg ad # S yRarg SEUE 9 9 Y €, I W A@hd dRATs B
SURIG QI SFUG] # goic Aol B B-1 W bR oWl g DI WSl DI dcblel (A0 BRI BRI
DI FaRT BN
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(vii) Need to open a Computerised Railway Reservation Centre at Sambhal,
Mordabad, Uttar Pradesh

ST, THMIGEAE b (WHA):  H AUDI I U GGG &F WA H Yeld DI by W
HYRISSS RO e &l B Bl 3R &1 =medl g1 9T 6 o Bl 3MErel a3
SN B & YoAd JANBRI BT Xeld [Sebe AR BRI & oy o 30 fhowio R =it a1
35 {00 R FARIGEE SHT USdl 8, Fad GATHBRI DI 988 IR B AHAT BRAT TSdl 8| A=A
H YA ROTaeH HeR Yol | ARBR Bl A< G T |

3 W B WBR A ONRA 2 b wwret el fReEe § Yefd &1 HrycRigss fehe

o~

RSIGe R Sea W Sfeq el Bl Hexar ! B
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(viii) Need to bring the management of sick tea gardens under the control of the
Central Government and expand the purview of various welfare schemes to the
tea garden workers

SHRI MAHENDRA KUMAR ROY (JALPAIGURI): The Supreme Court have
directed the Government on 6 August, 2010 to take over the Management of ailing tea
gardens across the country within six months by involving the Tea Act, 1953. Over
30,000 workers in these sick Tea Gardens are living in a pathetic situation. More than
100 tea gardens workers had died and their dues such as gratuity and provident fund
have not been cleared. The tea garden owners owe a hefty Rs. 3000 crore to the
workers.

A bench headed by Chief Justice S.H. Kapadia passed the order directing the
Government to deal with the problems according to the provision of the Tea Act, 1953
under section 16 B, C and E. The Act entitles it to investigate the affairs of tea gardens
and even take it over in case it fails to pay workers’ dues.

Hence, I urge upon the Government for implementation of Tea Act, 1953 within
six months and also provide the benefit of Mahatma Gandhi National Rural
Employment Guarantee scheme to the workers of tea gardens who have not been paid
the wages and gratuity for almost ten years and also extend their benefits under ICDS

scheme and the Public Distribution System to the workers of sick tea gardens.



16.08.2010 25

(ix) Need to review the decision to invite Private investors for setting up
foodgrain storage facilities in the country

SHRIJAYANT CHAUDHARY (MATHURA): Due to high global wheat prices, crores
of poor people of the country are sleeping hungry and tonnes of wheat is rotting under
tarpaulin which shows that we do not have an effective foodgrain distribution and trade
strategy. The Government is debating a law on food security, which would entail ramp-
up in the storage and distribution infrastructure. There are inadequacies in our food
grain storage policy and infrastructure. Government’s estimates point out that food
items worth Rs 58000 crore are wasted annually. Assurances in Parliament to probe
into the matter have had no impact. There are problems in almost all northern states.
Uttar Pradesh a major producer of foodgrains lacks sufficient storage capacity and there
is no representation in FCI’s plans to set up 127.65 lakh tonnes of storage capacity
through entrepreneurs. In the light of the need for investment in modern storage
facilities, I demand a review of the schemes to invite private investment, and also
request the Government to step up public investment to enhance capacity of central

agencies and to encourage states to follow the same.
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(x) Need to start work on Subarnarekha Barrage-cum-Dolong Dam Project in
West Bengal

SHRI PRABODH PANDA (MIDNAPORE): Subarnarekha Barrage-cum-Dolong Dam
Project (SBDP) in West Bengal was conceptualized as a part of Subarnarekha
Multipurpose Project (SMP) with a view to provide : (i) reliable water supply to vast
areas of agricultural lands covering about 12 blocks of Pashchim Medinipur district of
West Bengal; (i1) to reduce the flood damages in West Bengal and Orissa and (iii) to
generate hydroelectric power through medium and micro-hydroelectric projects to be
located at various points of the river canal system.

The project started in 1982-83 with a view to benefit directly 1,30,000 farmer
families, increasing the irrigated area of 2,55,000 hectares, increasing food grain
production by 1000 tonnes, increasing water supply, generating farm employment of
1,38,000 jobs and non-farm employment of 25,000 jobs. However, it has not been
implemented properly.

The work on the main project has not started at all so far, in West Bengal. With
each passing day the cost of the project is mounting. It is, therefore, my appeal to the
Hon’ble Minister of Water Resources to take steps on urgent basis and start the work to
complete the project with right earnest, so that the country becomes fully able to
appropriate the gifts of nature. It would be the major project to address the Maoist-

affected areas in both Paschim and Purba Medinipur districts.
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(xi) Need to take steps to check the spread of Swine flu in Maharashtra

i o] A (FTEHTA): WEA Tl 7 T IR R TeRISg, DY o AR § o forn g | o A
fUoe 113 o1 # 39 I | 102 AW & I T8 & | W 1174 AR BT 59 IR 1 T
fFar § ok 39D Ho Bl AT 2 | SHY U8 6 I8 R f[Adhvrel 9 aRUl &Y 91T Dl J§
TR TR HEH SO TRV | AERI I T B% IRBR Ml DI HAd? 59 §HAR s & v
S ®eH JoM ARy, 3HD JHAM & oy 1 AN A1y a8 IR A H dad &R R Sude
FRIg O T 39 G99 3§ JT TSN AT & A1eqq 3 Q4 ANl b UgaTs oY |

W ARBR A JRY 8 {6 w@ea v & dag § 9l Iy {6y SR fe9q am Sianm &
WRT B BT B A T | A T AR FId 2 [ diferdl S & 39 I & fofg Srabrawor
e fan S A 59d A< <9 H B W A g Sl G | 9 (oY R S Bhar
SERRNIE R RERIGRCIGE Cas i
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14.01 hrs.

STATEMENTS BY MINISTERS — Contd.

(iii)  Situation caused by cloudburst in Leh, Jammu and Kashmir *

"THE MINISTER OF HOME AFFAIRS (SHRI P. CHIDAMBARAM): Hon'ble
Members are aware that a massive cloud burst occurred in Leh after torrential rains
lashed Leh and its surrounding areas at about 0100-0200 hrs on the intervening night of
5-6 August, 2010. This triggered flash floods in Leh Town and surrounding areas of
Chogilumsar, Pathar Sahib, Phyang, Hanoyogma and Nimu. Since the tragedy occurred
during the night there has been substantial loss of precious human lives. Damage to
property and disruption of communication and services have also been widely reported.

A full assessment is under way.

As per the Government of J&K's latest assessment, 179 persons including 6
foreign nationals have lost their lives and approximately 400 persons have been injured

and treated in various Army and other medical facilities.

There has also been extensive damage to public utilities viz BSNL exchange,,
civil hospital, airport, drinking water supply works, National Highways connecting

Leh-Manali, Leh-Kargil and also to private properties.

On receipt of the information of the cloud burst, Government of India
immediately swung into action and responded to the requirements projected by the
Government of Janmu & Kashmir for undertaking rescue and relief operations in
the affected areas. More than 6000 personnel of Army, Air Force, Border Roads
Organization, NDRF and ITBP have been deployed along with rescue equipment to
assist the civil administration in relief operations. Large quantities of tents (800),

blankets (6900), tarpaulins (620), mattresses (1000), food packets and bottled water

* Laid on the Table and also placed in Library See No. LT 2872/15/10
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have been sent. Contributions from the charitable organizations and other sources have

also been airlifted.

Apart from the medical teams available with Army/CPMFs/State, etc. one
medical team consisting of 8§ Doctors and 4 Nurses along with 10 Qtls. of emergent
surgical/medical consumables have been deployed in the affected area. Additional
medical supplies are being dispatched. Medical equipments have been sent to the

affected area.

The Civil hospital has been made functional and two water purification
machines of 4000 Ilitres per hour capacity have been delivered at Leh. An additional
water purification plant has also been sent. Sufficient quantities of chlorine/water

purification tablets have been dispatched. 30% water supply has been resumed.

50 civil aircrafts were deployed between 8-8-10 to 15-8-10 and more than 7400
passengers have been evacuated from Leh to Delhi/Jammu. These aircrafts have also
carried more than. 25 tonnes of relief material to Leh, free of cost since 8.8.2010.

Air Force has carried out 202 sorties and airlifted 269.64 tonnes of relief
material and equipments and 789 passengers and 15 dead bodies. Prime Minister's
Office has announced an ex-gratia amount of Rs.l Lakh each to the next of kin of the

deceased.

The focus is now on the restoration of road link and telecommunication for
which Border Roads Organization and BSNL are working round the clock. The Leh-
Srinagar road link has been restored and Leh-Manali road is open for light vehicles. 9
BSNL towers have been restored and mobile connectivity established in city area.
Landline connectivity to be restored fully by 31.8.2010. Heavy machinery have been
airlifted to Leh to expedite restoration of road links. Bailey bridge components are also

being airlifted over the last few days. Electricity in Leh town has been restored.
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As on date, Rs.429.24 crore is available with the State Government in their State

Disaster Relief Fund (SDRF) account for carrying out rescue and relief operations.

A High Level Central Team consisting of Union Ministers Shri Farooq
Abdullah, Shri Ghulam Nabi Azad and Shri Prithvi Raj Chavan visited the affected

area on 07.08.2010 to assess the situation.

The situation is also being reviewed continuously and the Ministry of Home
Affairs is coordinating with all Ministries / Departments / agencies concerned for

convergence of the rescue and relief efforts.

The thrust now will be on the rehabilitation of the affected people. The
Government of Jammu and Kashmir has been requested to assess the damage and
submit a detailed memorandum so that necessary assistance is considered by the

Government of India for relief operations as well as long term rehabilitation.

I would like to assure the august House that Government of India would extend
all possible help to the Government of J&K for relief and rehabilitation of the affected
persons. I would also be happy to receive suggestions of the Hon'ble Members in
continuing to provide comprehensive and optimal response to the people in their hour

of need.
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14.01Y; hrs.

PAPERS LAID ON THE TABLE — Contd.

MR. DEPUTY-SPEAKER: Now, Shri Pallam Raju may lay his Papers on the Table

... (Interruptions)

THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF WATER
RESOURCES (SHRI PAWAN KUMAR BANSAL): Sir, on behalf of Shri M.M.

Pallam Raju, I beg to lay on the Table:-

(1)

2)

3)

(4)

()

(1) A copy of the Annual Report (Hindi and English versions) of the Jawahar
Institute of Mountaineering and Winter Sports, Pahalgam, for the year 2007-
2008, alongwith Audited Accounts.
(1)) A copy of the Review (Hindi and English versions) by the Government of
the working of the Jawahar Institute of Mountaineering and Winter Sports,
Pahalgam, for the year 2007-2008.
Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at (1) above.

(Placed in Library, See No. LT 2864/15/10)
(i) A copy of the Annual Report (Hindi and English versions) of the
Himalayan Mountaineering Institute, Darjeeling, for the year 2007-2008,
alongwith Audited Accounts.
(1) A copy of the Review (Hindi and English versions) by the Government of
the working of the Himalayan Mountaineering Institute, Darjeeling, for the year
2007-2008.

(Placed in Library, See No. LT 2865/15/10)
Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at (3) above.
(i) A copy of the Annual Report (Hindi and English versions) of the Nehru
Institute of Mountaineering, Uttarkashi, for the year 2008-2009, alongwith
Audited Accounts.
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(11)) A copy of the Review (Hindi and English versions) by the Government of
the working of the Nehru Institute of Mountaineering, Uttarkashi, for the year
2008-2009.
(6)  Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (5) above.
(Placed in Library, See No. LT 2866/15/10)

... (Interruptions)

MR. DEPUTY-SPEAKER: The House stands adjourned to meet again at 11 a.m. on
the 17" of August, 2010.

14.02 hrs.

The Lok Sabha then adjourned till Eleven of the Clock
OEueSday, August 17, 2010/Sravana 26, 1932 (Saka).



reporters
Friday, March 10, 2000/Phalguna 20, 1921 (Saka).
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